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To,
The Registrar,
The National Green Tribunal,

Principal Bench,
New Delhi

E-mail- judicial-ngt@gov.in

Sub: _Factual Report in_compliance of the order dated-27.07.2023 passed by .Hon'ble N.ationa]
Green Tribunal, New Dellhi in Original Application No. 258 of 2023 titled by Virender
Kumar Tyagi Versus State of U.P.

o In compliance of the order dated- 27.07.2023 passed by the Hon'ble National Green Tribunal,
New Delhi in Original Application No. 258 of 2023 titled by Virender Kumar Tyagi Versus State of
U.P. The inspection of the site was conducted on 04.08.2023 by the officials of Regional Office,
UPPCB, Meerut. The Report is annexed herewith and forwarded to you with the request that the same
may be placed before the Hon'ble Tribunal.

Yours Sincerely

2§17

( Ghanghyam )
Chief Environmental Officer,
Circle-3

Enclosure- As above

Copy to:
1. Shri Pradeep Mishra, Advocate on Record, Hon'ble Supreme Court/ NGT, New Delhi for
necessary action please.
2. Law Officer-1, U.P. Pollution Control Board, Lucknow for information and necessary action
please.

3. Regional Officer, U.P. Pollution Control Board, Meerut for information and-sgcessary action.

{ L]

Chief Enviro Officer,
Circle-3
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A - 129, foyfer e, Mweh TR, T.C.-12 V, Vibhuti Khand, Gomti Nagar,
a@F - 226 010 Lucknow - 226 010

T : 0522-2720828, 2720831 Phone : 0522-2720828, 2720831
§-% : Info@uppcb.com E-mail  :info@uppcb.com

q@wTge : www.uppcb.com Website : www.uppcb.com
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Report regarding Order dated 27-07-2023 passed by Hon’ble NGT in OA

No. 258/2023.
Background:-

Directions passed by Hon’ble NGT in OA No. 258/2023 (Virendra Kumar
Tyagi Vs State of UP) on Dated 28.04.2023 is as below:-

“ e 3. In our view, a substantial question relating to environment
due to implementation of Scheduled Enactments under NGT Act, 2010 has
arisen but before taking any further action in the matter, we find it
appropriate to obtain a factual report for which purpose we constitute a
joint Committee comprising State PCB and District Magistrate, Meerut
who shall visit the premises, collect relevant information and submit a
factual as well as action taken, if any, report within two months by e-mail
at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR
Support PDF and not in the form of Image PDF.

4. District Magistrate, Meerut will be nodal agency for coordination
and compliance.......”

In compliance of the above order Action Taken Report has been
submitted by District Magistrate vide |letter Dated 26.07.2023 in Hon’ble NGT for
kind perusal.

In the further hearing on dated 27.07.2023 Hon’ble NGT has issued
further directions as below,-

“.......3. Learned Counsel appearing for State PCB has sought a short time

for filing reply and report. State PCB is directed to take action on the point
of applicability of EC and discharge of untreated water into the drains, and
assess and realize the Environmental Compensation including past
violations in accordance with the Rules on the Developers. The amount
realized will be utilized for environmental purposes. MDA and MNN who
have set up STPs are responsible to connect sewage generation in the

area, may also file response and taking remedial action to connect sewage
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to STPs and not discharge untreated sewage into drains. Further action
taken report be filed within three weeks by e-mail at Jjudicial-ngt@gov.in

preferably in the form of searchable PDF/ OCR Support PDF and not in the
form of Image PDF.

4. List the matter on 01.09.2023. ......."

Report:-
Residential Colony i.e. Sheelkunj at Village Mukkarabpur, Palhera, District

Meerut has been inspected by under signed on dated 04.08.2023 in presence of
representative of project developer M/s Indus Valley Promotors. During
Inspection it was found that sewage generated from Sheelkunj Colony is being
sent to 07 MLD STP of Meerut Development Authority, Meerut. Representative
provided relevant information and document during inspection.

Development work of residential Colony i.e. Sheelkunj is completed. It
was noticed that Colony is being developed in three sequential parts as
Sheelkunj-1, Sheelkunj-1l and Sheelkunj-1II
Sheelkunj-I:-

Meerut Development Authority, Meerut vide its letter dated 30.06.2015
issued conditional permission and approved the map no. 04/07, dated
29.11.2007 in to revised layout no. 08/2012 for the residential plots and
constructions on khasra no 473, 482 part, 483, 485, 486, 487 part, 490 part, 613
part, 615 part, 616, 617, 618, 619, 620, 621, 622 and 623 in favour of M/s Indus
Valley Promotors Ltd. Through Shri Ajay Gupta. Residence of 02 PL Sharma Road,
Meerut for the sanctioned area 64908.00 Sq. Mtr. (Annexure-01). Further for
the layout drawing, completion was issued by MDA on 23.01.2017 (Annexure-
02).

Sheelkunij-i:-

Meerut Development Authority, Meerut vide its letter dated 10.06.2011

issued conditional permission and approved the map for residential plots and

constructions on khasra no 624, 626, 627, 628, 629 part, 637, 638, 640 part, 644

L)
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part, 645 part, 647 part and 648 in favour of Shri Tejpal Singh and Shri Arun
Kumar Goyal etc, Resident of 11/5 Mansarovar, Meerut for the sanctioned area
113765.00 Sq. Mtr. (Annexure-03). Further for the layout drawing, completion
was issued by MDA on 23.01.2017 (Annexure-04).

Sheelkunj-Ill:-

Meerut Development Authority, Meerut vide its letter dated 10.09.2013
issued conditional permission and approved the map further residential plots
and constructions on khasra no 612 part, 613 part, 624 part, 625, 626 part, 627
part, 633, 634, 635 part, 636, 637 part, 638 part, 639 part, 640 part in favour of
M/s Indus Valley Promotors Ltd. Through Shri Ajay Gupta, Resident of 02 PL
Sharma Road, Meerut and three other partners Shri Pawan Kunwar, Shri Anshul
Goyal, Shri Rakesh Kumar & M/s Gangotri Coloniser Pvt. Ltd. Through director
Shri Satesh Sahani for the sanctioned area 96497.00 Sq. Mtr. (Annexure-05).
Further for the layout drawing, completion was issued by MDA on 17.03.2018
(Annexure-06).

Operation and Maintenance cost of the Pallavpuram STP Rs. 11-12 Lakhs
per Annum is being charged by Meerut Development Authority, Meerut
(Annexure-07).

Meerut Development Authority, Meerut has charged total external
development charge of Rs. 10,50,75,300/- from the Promotors (Annexure-08).

Presently after the completion of the land development projects issued in
the year 2017 & 2018, Sheelkunj Colony is secured with outer boundary and
gated security. There is no inner boundary which separates Sheelkunj-l,
Sheelkunj-Il and Sheelkunj-lll. Hence the total land area of all three is approx.
27.517 Hectare (275170 sq. mtr.)

It is noteworthy that if all the three parts of Sheelkunj be clubbed
together as single colony having total land area 27.517 Hectare. The colony is

not covered by MOEF notification no. S.0.-1533 dated 14-09-2006 and
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provisions made thereunder and hence provisions of obtaining Environmental
Clearance are not applicable for the Township area developments project.

Presently sewage of the whole Sheelkunj Colony is being sent to
Pallavpuram STP for treatment. Laying of additional external Sewer line to the
STP is contested and objected by the applicant/representative of Pallavpuram
Residence Welfare Associations. Storm water drain of the Sheelkunj Colony is
connected with outer storm water drain laid by Meerut Development Authority,
Meerut which ultimately meets in discharge drain of Pallavpuram STP.
Conclusion :-

1. The said colony having total land area 27.517 Hectare is not covered by EIA
notification no. S$.0.-1533 dated 14-09-2006 and provisions made
thereunder and hence provisions of obtaining Environmental Clearance are
not applicable for the Township and area developments project, township
and area development projects of area = 50 Hectare or built up area >
150000 Sq. Mtr. are covered under category 8(b) of the EIA notification,
2006 (Annexure-09).

2. Sewage of the whole Sheelkunj Colony is being sent to Pallavpuram STP for
treatment. Laying of additional external Sewer line to the STP is contested
and objected by the applicant/representative of Pallavpuram Residence
Welfare Associations. Sewer line of the colony is mentioned in completion
drawings annexed as annexure no. 02, 04 & 06.

3. Storm water drain of the Sheelkunj Colony is connected with outer storm
water drain laid by Meerut Development Authority, Meerut which
ultimately meets in discharge drain of Pallavpuram STPs. Storm water
lines, water supply lines and sewer lines were verified according to
completion drawing. Sewer line of the colony is mentioned in completion
drawings annexed as annexure no. 02, 04 & 06.

4. This is to clarify that in last inspection dt. 19.07.2023, sewer flow was
noticed in main hole of storm water drain laid by project proponent which

n 40f5
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meets in discharge drain of Pallavpuram STPs. In this regard the
representative present at time of inspection clarified that Pallavpuram
main drain was flooded on 19.07.2023 and hence due to back flow of
storm water drain laid by MDA, sewage was found. No any internal sewer
line is laid in that gradient. During latest inspection on 04.08.2023, no
sewage was noticed in storm water drain. In this circumstances,
responsibility for imposition of Environmental compensation for the past
violation may not be fixed for willful discharge.

The report is submitted for kind consideration of Hon’ble Tribunal in the

matter.

W{’{fw”

(Yogesﬁl Kumar Mishra) (Bhuvan Prakash Yadav)
NELE, Regional Officer
UPPCB, Meerut UPPCB, Meerut
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PRODUCED BY AN AUTODESK EDUCATIONAL PRODUCT

ANNEXURE-2
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RAIN WATER HARVESTING DETAIL

4 MMTO 6MM SEAL COAT
T T T T T T

] 100MM WATER BOUND MACADAM OR WBM ( BASE COURSE ) |

175 MM STONE SOLING (SUB BASE COURSE ) ‘
L
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ROADS SECTIONS
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1. UNDER GROUND WATER TANK CAPAGITY = 3,00000 LITRE'S

DETAILS OF UNDER GROUND WATER TANK

A-WATER SUPPLY PUMP  (16HP) =3 NOS

B:- PUMP FOR TANK FILLING (7.5HP) =01 NO.

2. RAIN WATER HARVESTING / GROUND WATER RECHARGE
SYSTEM.= 04 NOS. (CAPACITY =3,0000 LITRE'S

3. SEWAGE PUMPING SATATION (CAPACITY =54,000 LITRE'S )
SEWAGE PUMP (7.5 HP) =02NOS.

4. TRANSFORMER (400 KV.A)=04NOS.

5. TRANSFORMER (250 K.V.A).=02NOS.

10. ROADS AND PARKS ARE FULLY DEVELOPED

PARK | OPEN

s
L
o

—

OWNER'S LAND

OTHER'S LAND

f71A,

DRAINAGE LINE FOR
DISPOSAL OF STORM WATER

COMPLETION RESIDENTIAL LAY-OUT
PLAN OF SHEEL KUNJ AT ROORKEE ROAD,
MEERUT.

KHASRA NO. 473,482 PART,483,485,486,487 RART,490 PART,
613 PART,615 PART,616,617,618,619, 620, 621, 622 & 623 OF
VILLAGE MUQARRABPUR PALHERA, MEERUT.

AREA STATEMENT :- %
TOTAL AREA OF LAY OUT PLAN | 64908.00 SQ.M.

. AREA UNDER ROAD WIDENING 381.00 SQ.M.

. NET AREA OF LAY OUT PLAN 64527.00 SQ.M. | 100.00
. AREA UNDER PLOTS 33064.00 SQ.M. | 51.24
. AREA UNDER COMM. / RESI. 78300 SQ.M.| 1.21
. AREA UNDER COMMUNITY FACILL| 675,00 SQ.M.| 1.05
. AREA UNDER PARK/OPEN 9680.00 SQM. | 15.00
. AREA UNDER ROADS 20325.00 SQM. | 31.50

.SANCTIONED AREA = 64908.00 SQ.M.

19n0aoxd TYNOLLYONAI ¥SIAOLNY NV AS Q30NA0¥d

SR.NO. |  PLOTSIZE PLOT AREA NOS, ﬁ%
1 1.59M. X22.28 M. | 258.23 SQ.M. 07 3.00M. [ 3.00M.
2 B84 M. X19.75M. | 174.58 SQM. 04 300M. [ 3.00M.
3 9.15M. X 22.62 M. 208.80 SQ.M.. o7 300M. | 3.00M.
4 [B53M.X19.81M. | 16B.98SQM. 26 300M. | 300M.
5 [915M.X1830M. | 167455QM. 14 a0om. | aoom,
— 8 7.32M.X21.95M. | 160.67 SQM. 05 3.00M. [ 3.00M.
— SITE BOUNDRY v STREET LIGHT 7 [762M.X1920M. | 146.30 SQM. 62 200M. | 200M.
o 01 STORMWATERLNE —— CECTRIE ot e 8 [BS4M.X17.50M. | 142.455QM. 08 200M | 200M.
WATER SUPPLY LINE N 9 |731M.X1830M. | 13377 SOM. 16 200Mm, | 200M.
ID) - | E—F—5— SEWERLINE 10 731M. X17.70 M. | 120.38 SQM. 28 200M 200M.
i*l ——— FEEDER PILLAR 11 [686M, X 18.30M. | 12554 SQM. P 200\, | 200M.
o C TREES 12 [792M.X1585M. | 12553SQM. 1 200M | 200M.
[T J. ieeven =y e oBeMX1915M_| 13164 5OM @ g oo | 200M
TOTAL =214

LEGEND :-

DENSITY :~

TOTAL NO. OF PLOTS :-214

PO PULATION :~(197 x 10 + 17x5) =1970 + 85 =2055 PERSONS
DENSITY :-2055 / 6.4527HA.=318.47, say, 319 P.P.H.

OWNER :-

INDUS VALLEY PROMOTERS LTD.
2-P.L. SHARMA ROAD, MEERUT
INDUS VALLEY PROMOTERS
2-P.L. SHARMA ROAD, MEERUT

APPLICANT :-

Authorised Signatory
or Indus Valley Promoters

Lid7

ARCHITECT/PLANNER N
- SCALE :- 1: 500

AU o N
T
ER. U. K. KAUSHIK
BE. (CIVIL) M.LE. (INDIA)
M. No.- M-140105-4 "
Regd. Enginesr (M.D.A)

DATE :- 28-03-2016
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RAIN WATER HARVESTING DETAIL

120 M PATHWAY LINE IN PARK
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1. RAINWATER HARVESTING / GROUND WATER RECHARGE
SYSTEM.= 03 NOS. (CAPACITY =3,0000LITRE'S)

2. SEWAGE PUMPING SATATION ( CAPACITY = 54,000 LITRE'S )
SEWAGE PUMP (7.5HF) =02NOS.

3, TRANSFORMER (250 K.V.A.)=12NOS,

4. ROADS AND PARKS ARE FULLY DEVELOPED
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WATER SUPPLY LINE — -
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SEWER LINE .
|
USTHINS
3 ) ‘
BENCH . .
[— 120 W PATHWAY LINE B VARK ‘

MPING SATAION

[0 ] s
Nevsing GROUND WATER RETS £
aay
s : = WG WATER TANK
t

- € pasN 1040 m i 7"’5E‘
503
56 1595 | 095 sz | 54 gses srs;m:fe” |
Ll & Nt | B2 5 1Y

COMPLETION PLAN OF RESIDENTIAL
[ LAY-OUT SHEEL KUNJ - 11l
| LS 06 (NBoh RO WA T LU0 LTRES AT ROORKEE ROAD, MEERUT.

- - WATER SUPPLY FUMP (204} =3NOS
g fo LA FRIAE sl KHASHA i), 612 PART S13PART, T 525 576 PART 627 PART 633 604 , 635 PART
: | = GHASHA N3, 612 FART S1SPART, 624 PART 125 528 PART 527 PART 633 690, &
g e :VNBNFEMME mﬁm:?%Aﬁg HiRgE 6, 637 PART 836 PART 532 PART, 840 PART (F VILLAGE MUGARABPUR PALEHRA
. ‘3. SEWAGE PUMPING SATATION  CAPACITY = 54,000 LITRE'S } PARGANA DAURALA TEHSIL SARGHANA (ISTT - MEERUT,
‘SEWAGE PUMP (7.5 HP) = 02 NOS.
00n + 4 TRANSFORMER (260 KVA)= 14 NOS. AREA STATEMENT sQ.M %
rnnss 10, ROADS AND PARKS ARE FULLY DEVELOPED
»
§ TOTAL AREA OF SITE 96487.00
& AREA UNDER MASTER PLAN ROAD 200200
- A i . NET AREA OF SITE 0440500 | 100,00
TR0 WOE RAD o 17 Y AREA UNDER PLOTS & HOUSES 57230.98 062
5\ B o §u AREA FORLLG & EW.S. UNITS 2575.00 213
arARY gt f i
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ORAI ¥
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ehy 08 £ 5] 5 =
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4 ANNEXURE-9

9 (Published i :
ed in the Gazette of India, Extraordinary, Part-ll, and Section 3, Sub-section (ii)
MINISTRY OF ENVIRONMENT AND FORESTS !
New Delhi 14u September, 2006 "I
— Notification .
O. 1533(E). - Whereas, a draft notification under sub-rule (3) of Rule 5 of the |

Environment (Protection) Rules, 1986 for imposing certain restrictions and prohibitions on [
new projects or activities, or on the expansion or modernization of existing projects or .
activities based on their potential environmental impacts as indicated in the Schedule to the

notification, being undertaken in any part of India1, unless prior environmental clearance has

been accorded in accordance with the objectives of National Environment Policy as approved

by the Union Cabinet on 18w May, 2006 and the procedure specified in the notification, by

the Central Government or the State or Union territory Level Environment Impact Assessment

Autherity (SEIAA), to be constituted by the Central Government in consultation

with the State Government or the Union territory Administratior. concerned under sub-section

(3) of section 3 of the Environment (Protection) Act, 1986 for the purpose of this notification,

was published in the Gazette of India ,Extraordinary, Part Il, section 3, sub-section (i) vide

number S.0. 1324 (E) dated the 15n September ,2005 inviting objections and suggestions

from all persons likely to be affected thereby within @ period of sixty days from the date on

which copies of Gazette containing the said notification were made available to the public;

And whereas, copies of the said notification were made available o the public on 15"

September, 2005;

And whereas, all objections and suggestions received in response to the above
mentioned draft notification have been duly considered by the Central Government;

Now, therefore, in exercise of the powers conferred by sub-section (1) and clause (v) of
sub-section (2) of section 3 of the Environment (Protection) Act, 1988, read with clause (d) of
sub-rule (3) of rule 5 of the Environment (Protection) Rules, 1986 and in supersession of the
notification number S.0. 60 (E) dated the 27w January, 1994, except in respect of things done
or omitted to be done before such supersession, the Central Government hereby directs that
on and from the date of its publication the required construction of new projects or activities or
n of existing projects or activities listed in the Schedule to this

the expansion or modernizatio
n with change in process and or technology shall be

nofification entailing capacity additio

L& L LI 0), (10 1V (@), (b)3 V' (), (1), i), (1), (), (v), (), (vi) (), (), Cvi), (i) (2), (b}, (ix), (x), (i) (xii) (), (b) , Cxil), (xiv) (a), (b), (x¥)

(a)y (b), (v (8), (6), xvis VE @), (s VIL& VI e Nigtification, S.0. 3067(E) dated 01.12.2009 of the
Ministry of Environment and Forests, (Published in the Gazette of India, Extraordinary, Part-11, and
Section 3, Sub-section (ii), No. 2002] New Delhi, Tuesday, November 1, 2009; an amendment to EC

notification S.0.1533(E) dated 14.09.2006
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) & SCHEDULE

(See paragraph 2 and 7)
LIST OF PROJECTS OR ACTIVITIES REQUIRING PRIOR ENVIRONMENTAL CLEARANCE

Project or Activity Category with thrasholld limit I‘ Conditions ifany |
A B
1 Mining, extraction of natural resources and power generation (for
a specified production capacity)
) I (3) (4) l (5)
“1(a) | ()) Mining of minerals. | > 50 ha. of mining lease | <50 ha 25 ha .of General Condition
area in respect of non- | mining lease area in shall apply
coal mine lease. respect of non-coal Note:
mine lease. Mineral prospecting
> 150 ha of mining Is exempted.”;
lease area in respect of | £150 ha 25 ha of
coal mine lease. mining lease area in
respect of coal mine
Asbestos mining lease.
irrespective of
mining area
(i) Slurry pipelines
(coal lignite and other | All projects.
ores) passing through
national parks /
sanctuaries / coral
reefs, ecologically
sensitive areas.
1(b) Offshore and All projects Note
onshore oil and gas Exploration Surveys
exploration, (not involving drilling)
development & are exempted provided
production the concession areas
have got previous
clearance for physical
survey
1(c) River Valley (i) = 50 MW (<50 MW >25 MW | ' “General Condition
pojects hydroelectric hydroelectric shall apply,
power generation; power generation; Note: Irrigation projects
(ii) 2 10,000 ha, of (i) < 10,000 ha. of not involving
culturable culturable command | submergence or inter-
command area area state domain shall be
appraised by the SEIAA
as Category ‘B’
Projects.”;

E5 105 UL G0, G TV (a), (b); V(i) (i), Gii)Ga), (b), (e), Giv), (), (V1) (@), (b), (vid), (Vi) (m), (b), (ix), (x), (i), (i) (@), (b) , (xil), (xiv) (a), (b), (xv)
(@) (b), (xi) (a), (), (xvid); VI (a), (b): VII & VIII e

@ . of the Notification, S.0. 3067(E) dated 01.12.2009 of the
Ministry of Environment and Fores

ts, (Published in the Gazette of India, Extraordinary, Part-I1, and
Section 3, Sub-section (ii), No. 2002] New Delhi, Tuesday, Novemb . i
notification 8.0.1533(E) dated 14.09.2006

er 1, 2009; an amendment to EC
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> (1 W_EL___ 3 '/_’/(;4),/— —v—’"'ﬁl‘/
7(e) “Ports, harbours, | 2 5 million TPA of <5 million TPA of "General Condition
break waters, cargo handling cargo nandlj?g ;?;:2 apply-
dredging.” Judin capacity and/or :
’ ;:?:?:gﬂyhﬁ:g:m) J rts/ harbours 1. Capital d“’dﬂiz’
210,000 TPA of fish inside and outside the
handling ports of harbors and
capacity channels are included;
2. Maintenance
dredging is exempt
provided it formed part
of the original proposal
for which Environment
Management Plan
(EMP) was prepared
and environment
— w&tﬂﬁﬂr—r
(M Highways i) New National High “]) All State General Condition shall
ways; and Highway Project; apply:
ii) Expansion of and Note:
National High ways ii) State Highway Highways include
greater than 30 KM, expansion projects in | expressways:
involving additional hilly terrain (above
right of way greater 1,000 m AMSL) and or
than 20m involving ecologically sens itive
land acquisition and areas.”
passing through more
o than one State.
7(g) | Aerial ropeways a7(j) All projects VeI WAl projects General Condition shall
located at altitude of except those covered | apply
1,000 mtr. And above. in column (3).”
(ii) All projects located
in notified ecologically
| | sensitive areas.”
7(h) Common Effluent All projects General Condition shall
TéaEa;u;:nt Plants apply
T | GOt sohd All projects General Condition shall
Waste Management apply
Facllity
| |(cmswmF)
8 .?::‘:'1:19' ;g""s"“c“"" projects/Area Development projects and
8(a | Building and
e Constrx?cli':m 302: Osqmirsand | #{built up area for
projects Ry 000 sq.mtrs. of | covered construction;
uilt-up area# in the case of facilities
o?'lian to the sky, it
8(b) | Townships and ot will be the activity area)
Area Development nganarea250 | ++All projects under
projects. P ﬁe:nd or built up 2(,:‘ d
shall be
$1,50,000 5 s ++ | as ) appraised
Category B1

U 10y LER i)y (i) BV (2 4
3 m'(i :: ::'l; : (); :;:: :;t::' ::: ;{I::: (:;:}. (iv), (), (¥1) (a), (b, (vii), (vili) (a), (b). (ix), (x), (xb), (xi) (@), (b)), Cxlid), (xiv) @), (b), (x)
p ' of the Notificati ' '
Mtk ; : on, $.0. 3067(E) da
S elcr:;zl]?;og Envnmpmcﬁt and Forests, (Published in the Gazette of szdj: Ffed = '1-2'2009 g
o , uib-section (ii), No. 2002] New Delhi, Tuesday, Novembe: a, Extraordinary, Part-I1, and
otification S.0.1533(E) dated 14.09.2006 hNovemberl; 2008 en smenddiont g 55



